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Supreme Court

Harish Rana v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra, JJ.),
2024 SCC OnLine SC 6147

Harish Rana v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra, JJ.),
2024 SCC OnLine SC 6148

Harish Rana v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3167

Harish Rana v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3168
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Harish Rana v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3170

Harish Rana v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC
524

Jay Prakash Yadav v. State of Jharkhand, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026
SCC OnLine SC 530

M L Ravi v. Dayanithi Maran, (Surya Kant, C.J. and Joymalya Bagchi and Vipul M. Pancholi, JJ.),
2025 SCC OnLine SC 3169

Piaggio Vehicles (P) Ltd. v. State of U.P., (Vikram Nath, Sandeep Mehta and N.V. Anjaria, JJ.),
2026 SCC OnLine SC 527

Pinak Bharat & Co. v. Anil Ramrao Naik, (Sanjiv Khanna and M.M. Sundresh, JJ.), 2023 SCC
OnLine SC 2591

S. Balagopal (Dr) v. State of T.N., (P.S. Narasimha and Manej Misra, JJ.), 2026 SCC OnLine SC 528

Sajal Bose v. State of W.B., (Vikram Nath, Sandeep Mehta and N.V. Anjaria, JJ.), 2026 SCC OnLine
SC 525

Save Mon Region Federation v. State of Arunachal Pradesh, (Vikram Nath, Sandeep Mehta and
N.V. Anjaria, JJ.), 2026 SCC OnLine SC 526

Sivakumar v. State, (P.S. Narasimha and Manej Misra, JJ.), 2026 SCC OnLine SC 529

Allahabad High Court

Abhishek Singh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 1581

Anil Kumar Gupta v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 1560
Ankit Sharma v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 1561

Anuj Singh Rathor v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 1582

Deepak Kumar v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 1591

Dheeraj Sharma v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 1580

Dinesh Chandra v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 1611
Ghirau Yadav v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 1564
Haneef Khan v. Collector, (Pankaj Bhatia, J.), 2026 SCC OnLine All 1614

Harish Chandra Yadav v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 1600
Harishchandra Srivastava v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 1599
Indra Dev Pandey v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 1601
Jagdish v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 1576

Jamal Ahmad v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 1573

Kamal Shukla v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 1558
Krishna Kumar v. State of U.P., (Saurabh Lavania, J.), 2026 SCC OnLine All 1605
Mamta Singh v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 1596
Mangliv. State of U.P., (Pramod Kumar Srivastava, J.), 2026 SCC OnLine All 1571
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Manish v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 1574
Manoj Kapoor v. Amit Kumar Singh, (Alok Mathur, J.), 2026 SCC OnLine All 1594
Manorma v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 1610

Mohd. Mudassir v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 1590

Molhe Ram v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 1598

Mukul Kannojiya v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 1587

Muskan v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
1588

Neeraj Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 1568
Neeraj v. U.P. Power Corpn. Ltd., (Saurabh Lavania, J.), 2026 SCC OnLine All 1607
Nitish Kumar Singh v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 1618
Pankaj Shukia v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 1562
Paras Pandey v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 1566

Prachi Shukla v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 1584

Pradeep Kumar v. State of U.P., (Rajesh Singh Chauhan and Zafeer Ahmad, JJ.), 2026 SCC OnLine
All 1570

Preeti v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 1608
Raghav Ram Tiwari v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 1617
Rahul Tiwari v. State of U.P., (Saurabh Lavania, J.), 2026 SCC OnLine All 1606

Rajesh Kumar Dubey v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 1579

Rajesh Kumar Singh v. State of U.P., (Saurabh Lavania, J.), 2026 SCC OnLine All 1604

Rama Devi v. Devi Patan Mandal, (Pankaj Bhatia, J.), 2026 SCC OnLine All 1613

Sankalp Siddhi Sisodia v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 1575

Shanti Devi v. Board of Revenue, (Jaspreet Singh, J.), 2026 SCC OnLine All 1595

Shine Advertising v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 221

Shivam Dwivedi v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 1577

Shweta v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All 1578
Sonu Kumar Singh v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 1609

State of U.P. v. Surya Pal, (Prashant Kumar, J.), 2026 SCC OnLine All 1593

Sudha Pandey v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 1615

Sudhakar Dwivedi v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine All 1616
Sudhansh Shekhar Singh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 1565

Sunil Kumar Jain v. Mahendra Prasad Agrawal, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All
1569

Uttam Singh v. DM, Bahraich, (Jaspreet Singh, J.), 2026 SCC OnLine All 1597

Varinder Singh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 1592
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Ved Prakash Awasthi v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 1602

Vikas Shukla v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 1585

Vinay Kumar Pandey v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 1586

Vinay Kumar Yadav v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 1567

Vineet Yadav v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 1583

Vineeta Bharti v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 1589

Vinod Kumar v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 1612

Vipin Yadav v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 1563
Virendara Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 1559
Vishw Mohan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 1572

Yashwant Kumar Singh v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 1603

Andhra Pradesh High Court
Naga Babu Abbisetti v. Union of India, (Battu Devanand, J.), 2026 SCC OnLine AP 802
Payyala Obulesh v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 801

Bombay High Court

Adarsha Shikshan Sanstha v. State of Mahrashtra, (M.S. Jawalkar and Nandesh. S. Deshpande, J1.),
2026 SCC OnLine Bom 2371

Anita Advani v. Dimple Jatin Khanna, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom 2366
Anna v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 2360

Ardee Foundation v. Hector Jose Neves Mascarenhas, (Dr Neela Gokhale, J.), 2026 SCC OnLine
Bom 2386

Aslam Yusuf Kazi v. State of Maharashtra, (Suman Shyam and Shyam C. Chandak, JJ.), 2026 SCC
OnLine Bom 2379

Bombay Diocesan Trust Assn. (P) Ltd. v. Charity Commr., (Amit Borkar, J.), 2026 SCC OnLine
Bom 2382

Deepak Asaram Pawar v. State of Maharashtra, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.),
2026 SCC OnLine Bom 2351

Deepak Vitthal Rao v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 2367

Dinesh Phadke v. Pimpri Chinchwad Municipal Corpn., (M.S. Karnik and S.M. Modak, JJ.), 2026
SCC OnLine Bom 2372

Ganesh D Tapkir v. Baner Yethil, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 2369

Gera Developers (P) Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 2384
Gulabsingh v. State of Maharashtra, (Ajit B. Kadethankar, J.), 2026 SCC OnLine Bom 2377
Gumphabai Sahebrao Shahane v. Mohd. Kalim, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 2365
Jyoti v. Chief Executive Officer, (Ajit B. Kadethankar, J.), 2026 SCC OnLine Bom 2368
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Lok Shikshan Sanstha v. State of Maharashtra, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.),
2026 SCC OnLine Bom 2374

M.K. Madhavan v. R. Subramaniam, (Firdosh P. Pooniwalla, J.), 2026 SCC OnLine Bom 2364

Maharashtra SRTC v. Kamalabai Ramesh Bhagade, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom
2363

Manjeet Singh T. Anand v. Nishant Enterprises (HUF), (R.1. Chagla, J.), 2025 SCC OnLine Bom
6395

Manjeet Singh T. Anand v. Nishant Enterprises HUF, (Abhay Ahuja, J.), 2024 SCC OnLine Bom
6092

Manohar v. State of Maharashtra, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.), 2026 SCC
OnLine Bom 2375

Nalin Vallabhbhai Patel v. Atharva Realtors, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 2359

National Highways Authority of India v. Bhaskar Ninu Zambare, (Arun R. Pedneker, J.), 2026 SCC
OnLine Bom 2357

Nazim Shaikh Hasan v. Janbi Mustaq Shaikh, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 2358

Prasad Pradip Gavali v. State of Maharashtra, (R.1. Chagla and Advait M. Sethna, JJ.), 2026 SCC
OnLine Bom 2380

Rajendra Vasant Surve v. Ward Officer, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC OnLine Bom
2370

Sangita v. Piyush, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 2362
Seco Tools India (P) Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 2385
Shakil Yasin Kasid v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 2361

Sinhagad Technical Education Society v. State of Maharashtra, (R.1. Chagla and Advait M. Sethna,
JJ.), 2026 SCC OnLine Bom 2381

Swastik Chambers Owners' Coop. Society Ltd. v. Competent Authority & District Deputy Registrar,
Coop. Societies (11), (Amit Borkar, J.), 2026 SCC OnLine Bom 2376

Swavlamban Swai Sahayata Mahila Bachat Gat v. State of Maharashtra, (Amit Borkar, J.), 2026
SCC OnLine Bom 2383

Tara Chand Infra Logistic Solutions v. State of Maharashtra, (R.1. Chagla and Advait M. Sethna, JJ.),
2026 SCC OnLine Bom 2378

Veekaylal Investment Co. (P) Ltd. v. Ashok Haribhau Shelke, (Gauri Godse, J.), 2026 SCC OnLine
Bom 2373

Venkata Ramana Murthy Yellajosyula (Dr) v. Union of India, (Vibha Kankanwadi and Hiten S.
Venegavkar, JJ.), 2026 SCC OnLine Bom 2387

Calcutta High Court
Abdul Kayum Mia, In re, (Jay Sengupta, J.), 2026 SCC OnLine Cal 3103
Aneyaraz Rahman v. State of W.B., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 3117
Arijeet Dasgupta v. State of W.B., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 3113
Atin Singh v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 3104
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Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Second Amendment)
Rules, 2026 [Rule 3]

Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Second Amendment)
Rules, 2026 [Rule 4]

Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Second Amendment)
Rules, 2026 [Rule 5]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Preamble]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 1. Short
title and commencement]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 10. Non-
compliance to be reported to the District Collector]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 2.
Definitions]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 3. Service
of Notification on the owner and submission of report regarding violation]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 4. Order
to furnish details]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 5.
Physical verification by officer-in-charge]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 6. Order
for demolition]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 7. Appeal
against the order]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 8. Owner
to comply with order]

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 9.
Compensation for loss or damage]

Income-tax (Tenth Amendment) Rules, 2026 [Preamble]

Income-tax (Tenth Amendment) Rules, 2026 [Rule 1]

Income-tax (Tenth Amendment) Rules, 2026 [Rule 2]

Income-tax (Amendment) Rules, 2026 (1) [Preamble]

Income-tax (Amendment) Rules, 2026 (1) [Rule 1]

Income-tax (Amendment) Rules, 2026 (1) [Rule 2]

Indian Administrative Service (Pay) Fourth Amendment Rules, 2026 [Preamble]
Indian Administrative Service (Pay) Fourth Amendment Rules, 2026 [Rule 1]
Indian Administrative Service (Pay) Fourth Amendment Rules, 2026 [Rule 2]

Central Notifications
Central Board of Direct Taxes [Income-tax (Tenth Amendment) Rules, 2026 Noti. No. G.S.R. 240(E)]
Central Board of Direct Taxes [Income-tax (Amendment) Rules, 2026 Noti. No. G.S.R. 241(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1664(E)]
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Ministry of Finance [33/2026-Cust (NT) [Courier Imports and Exports (Electronic Declaration and
Processing) Amendment Regulations, 2026]]

Ministry of Finance [34/2026-Cust (NT) [Courier Imports and Exports (Clearance) Amendment
Regulations, 2026]]

Ministry of Finance [10/2026-Cust]
Ministry of Finance [11/2026-Cust [Special one time relief measure for SEZ]]
Ministry of Finance [12/2026-Cust]
Ministry of Finance [13/2026-Cust]

Ministry of Civil Aviation [Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.)
Rules, 2026 Noti. No. G.S.R. 236(E)]

Ministry of Commerce and Industry [F. No. P-44015/1/2023-DBA-II]
Ministry of Consumer Affairs [Noti. No. CCPA-1/3/2026-CCPA]

Ministry of Environment and Forests [Plastic Waste Management (Amendment) Rules, 2026 Noti.
No. G.S.R. 237(E)]

Ministry of Mines [Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession
(Second Amendment) Rules, 2026 Noti. No. G.S.R. 222(E)]

Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 243(E)]
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 244(E)]

Ministry of Power [Central Electricity Authority (Installation and Operation of Meters) Amendment
Regulations, 2026 F. No. 1/12/CEA/DPM/Regulations/2025]

Ministry of Steel [Cookware, Utensils and Cans for Foods and Beverages (Quality Control) Order,
2026 Noti. No. S.0. 1661(E)]

Ministry of Women and Child Development [National Tele Mental Health Programme]

State Rules
Delhi Lakhpati Bitiya Scheme Rules [Preamble]
Delhi Lakhpati Bitiya Scheme Rules [Rule 1. Short Title and Commencement]
Delhi Lakhpati Bitiya Scheme Rules [Rule 10. Other Stipulations]
Delhi Lakhpati Bitiya Scheme Rules [Rule 11. Appellate Authority]
Delhi Lakhpati Bitiya Scheme Rules [Rule 2. Aims and Objectives]
Delhi Lakhpati Bitiya Scheme Rules [Rule 3. Eligibility conditions]
Delhi Lakhpati Bitiya Scheme Rules [Rule 4. Competent Authority]
Delhi Lakhpati Bitiya Scheme Rules [Rule 5. Characteristics of Financial Assistance]
Delhi Lakhpati Bitiya Scheme Rules [Rule 6. Application for Financial Assistance]

Delhi Lakhpati Bitiya Scheme Rules [Rule 7. Procedure for release of Financial Assistance for
prescribed milestones]

Delhi Lakhpati Bitiya Scheme Rules [Rule 8. Tenure and renewal of Financial Assistance]
Delhi Lakhpati Bitiya Scheme Rules [Rule 9. Change of Address]
Maharashtra Kerosene Dealers Licensing (Amendment) Order, 2016

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions and
Fees) (Removal of Difficulty) Order, 2015

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003369801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373607

- 64 -

Maharashtra Victim Compensation (Amendment) Scheme, 2017

Mabharashtra Electricity Regulatory Commission [Specific Conditions of Distribution Licence
applicable to M/s. Serene Properties Private Limited (SPPL) for the IT/ITES SEZ at Airoli,
Thane] (First Amendment) Regulations, 2016 [Preamble]

Maharashtra Electricity Regulatory Commission [Specific Conditions of Distribution Licence
applicable to M/s. Serene Properties Private Limited (SPPL) for the IT/ITES SEZ at Airoli,
Thane] (First Amendment) Regulations, 2016 [Regulation 1. Short title and commencement]

Maharashtra Electricity Regulatory Commission [Specific Conditions of Distribution Licence
applicable to M/s. Serene Properties Private Limited (SPPL) for the IT/ITES SEZ at Airoli,
Thane] (First Amendment) Regulations, 2016 [Regulation 2. Amendment of Regulation 2.1(f) of
the principal Regulations]

Mabharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Preamble]

Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Regulation 1.
Short Title, Commencement and Extent]

Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Regulation 2.
Definitions]

Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Regulation 4.
Inclusion in Tariff]

Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Regulation 5.
Power to amend]

Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Regulation 6.
Power to remove difficulties]

Mabharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Schedule]

Maharashtra Electricity Regulatory Commission (Trading Licence Conditions) (Second Amendment)
Regulations, 2017 [Preamble]

Mabharashtra Electricity Regulatory Commission (Trading Licence Conditions) (2nd Amendment)
Regulations, 2017 [Section 1. Short title and commencement]

Mabharashtra Electricity Regulatory Commission (Trading Licence Conditions) (2nd Amendment)
Regulations, 2017 [Section 2. Amendment of Regulation 4-A of the Principal Regulations]

Mabharashtra Electricity Regulatory Commission (Transmission Licence Conditions) (Second
Amendment) Regulations, 2017 [Preamble]

Mabharashtra Electricity Regulatory Commission (Transmission Licence Conditions) (2nd
Amendment) Regulations, 2017 [Regulation 1. Short title and commencement]

Mabharashtra Electricity Regulatory Commission (Transmission Licence Conditions) (2nd
Amendment) Regulations, 2017 [Regulation 2. Amendment of Regulation 4-A of the principal
Regulations]

Maharashtra Krishna Valley Development Corporation (meetings for transaction of Business)
Regulations, 2015 [Preamble]

Maharashtra Krishna Valley Development Corporation (meetings for transaction of Business)
Regulations, 2015 [Regulation 1]

Maharashtra Krishna Valley Development Corporation (meetings for transaction of Business)
Regulations, 2015 [Regulation 2. Definitions]

Maharashtra Krishna Valley Development Corporation (meetings for transaction of Business)
Regulations, 2015 [Regulation 3. Meetings of Governing Council]
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Maharashtra Factories (Sixth Amendment) Rules, 2013 [Preamble]

Maharashtra Factories (Sixth Amendment) Rules, 2013 [Rule 1]

Maharashtra Factories (Sixth Amendment) Rules, 2013 [Rule 2]

Mabharashtra Factories (Sixth Amendment) Rules, 2013 [Schedule]

Bombay High Court Original Side Service (Amendment) Rules, 2016 [Preamble]

Bombay High Court Original Side Service (Amendment) Rules, 2016 [Rule 1. Short Title and
commencement]

Bombay High Court Original Side Service (Amendment) Rules, 2016 [Rule 2]

Maharashtra Municipal Corporations (Local Bodies Tax) (Amendment) Rules, 2016 [Preamble]
Maharashtra Municipal Corporations (Local Bodies Tax) (Amendment) Rules, 2016 [Rule 1]
Maharashtra Municipal Corporations (Local Bodies Tax) (Amendment) Rules, 2016 [Rule 2]

Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement
(Mabharashtra) (Second Amendment) Rules, 2016 [Preamble]

Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement
(Mabharashtra) (Second Amendment) Rules, 2016 [Rule 1]

Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement
(Mabharashtra) (Second Amendment) Rules, 2016 [Rule 2]

Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre
(Recruitment) Rules, 2016 [Preamble]

Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre
(Recruitment) Rules, 2016 [Rule 1]

Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre
(Recruitment) Rules, 2016 [Rule 2]

Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre
(Recruitment) Rules, 2016 [Rule 3]

Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre
(Recruitment) Rules, 2016 [Rule 4]

Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre
(Recruitment) Rules, 2016 [Rule 5]

Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre
(Recruitment) Rules, 2016 [Rule 6]

Bombay Prohibition (Closure of licence on Resolution by Gram Sabha or representation by Voters in
the Ward of Municipal Council/Corporation) (Amendment), 2016 [Preamble]

Bombay Prohibition (Closure of licence on Resolution by Gram Sabha or representation by Voters in
the Ward of Municipal Council/Corporation) (Amendment), 2016 [Rule 1]

Bombay Prohibition (Closure of licence on Resolution by Gram Sabha or representation by Voters in
the Ward of Municipal Council/Corporation) (Amendment), 2016 [Rule 2]

Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Preamble]
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 1]
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 2]
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 3]
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 4]
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Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 5]
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 6]
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 7]

Joint Secretary, Group A, in the Mantralaya Departments (Recruitment) (Amendment) Rules, 2016
[Preamble]

Joint Secretary, Group A, in the Mantralaya Departments (Recruitment) (Amendment) Rules, 2016
[Rule 1]

Joint Secretary, Group A, in the Mantralaya Departments (Recruitment) (Amendment) Rules, 2016
[Rule 2]

Joint Secretary, Group A, in the Mantralaya Departments (Recruitment) (Amendment) Rules, 2016
[Rule 3]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.0O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Preamble]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 1. Short title]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 10. CAP allotment stages and process of
allotment]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 11. Allotment of seats by CAP
Computerised and CAP personal Round]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 12. General provisions]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.0O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 13. Admissions in Institutional Quota and
vacant seats after CAP]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.0O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 14. Institution Level Round]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
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Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 15. Approval of Merit List and the
Admitted Candidates List]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 16. Refund of fees after cancellation of
admission by Institutions]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 17. Change of Course or Institution]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.0O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 18. Conduct and Discipline]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 2. Definitions]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 3. Invitation of Application Form]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.0O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 4. Declaration of Medium, Pattern,
Syllabus, Schedule, etc]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.0O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 5. Candidature Type]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 6. Sanctioned Intake Seats for various
Courses]|

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 7. Allocation of Seats]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 8. Preparation of Merit List]
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Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 9. Centralised Admission Process (CAP)]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Schedule]

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Preamble]

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 1]

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 2]

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 3]

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 4]

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 5]

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 6]

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 7]

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule §]

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 9]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Undergraduate Medical and Dental Courses) (Amendment) Rules, 2017
[Preamble]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Undergraduate Medical and Dental Courses) (Amendment) Rules, 2017
[Rule 1. Short title]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Undergraduate Medical and Dental Courses) (Amendment) Rules, 2017
[Rule 2]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Undergraduate Medical and Dental Courses) (Amendment) Rules, 2017
[Rule 3]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Undergraduate Medical and Dental Courses) (Amendment) Rules, 2017
[Rule 4]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Preamble]
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Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 1. Short title and commencement]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 10. CAP allotment stages and
process of allotment]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 11. Allotment of seats by CAP
Round I, IT and III]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 12. General provisions]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 13. Admissions in Institutional
Quota and vacant seats after CAP]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 14. Approval of Merit List and the
Admitted Candidates List]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 15. Refund of fees after cancellation
of admission by Institutions]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 16. Change of Institution after First,
Second or Third year]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 2. Definitions]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 3. Invitation of Application]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 4. Declaration of Medium, Pattern,
Syllabus, Schedule, etc. of CET and CAP]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 5. Candidature Type]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 6. Sanctioned Intake and
Supernumerary Seats for various Courses]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 7. Allocation of Seats]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 8. Preparation of Merit List]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Rule 9. Centralized Admission Process
(CAP)]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Visual Art Course) Rules, 2017 [Schedule 1]

Mabharashtra Stamps (payment of Commission to the Department of Posts on sale of Revenue Stamps)
(Amendment) Rules, 2017 [Preamble]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373717

-70 -

Maharashtra Stamps (payment of Commission to the Department of Posts on sale of Revenue Stamps)
(Amendment) Rules, 2017 [Rule 1]

Mabharashtra Stamps (payment of Commission to the Department of Posts on sale of Revenue Stamps)
(Amendment) Rules, 2017 [Rule 2]

Maharashtra Stamps (payment of Commission to the Department of Posts on sale of Revenue Stamps)
(Amendment) Rules, 2017 [Rule 3]

Maharashtra Civil Services (Compulsory Marathi Shorthand and Marathi Typing Examinations for
English Stenographers and English Typists) (Amendment) Rules, 2017 [Preamble]

Maharashtra Civil Services (Compulsory Marathi Shorthand and Marathi Typing Examinations for
English Stenographers and English Typists) (Amendment) Rules, 2017 [Rule 1]

Maharashtra Civil Services (Compulsory Marathi Shorthand and Marathi Typing Examinations for
English Stenographers and English Typists) (Amendment) Rules, 2017 [Rule 2]

Mabharashtra Civil Services (Compulsory Marathi Shorthand and Marathi Typing Examinations for
English Stenographers and English Typists) (Amendment) Rules, 2017 [Rule 3]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Preamble]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 1. Short title and
commencement]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 10. CAP allotment stages and
process of allotment]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 11. Allotment of seats by CAP
Rounds I, IT and I1I]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 12. General provisions]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 13. Admissions in Institutional
Quota and vacant seats after CAP]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 14. Approval of Merit List and
the Admitted Candidates List]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 15. Refund of fees after
cancellation of admission by Institutions]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373732

-71 -

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 16. Change of Course or
Institution after First, Second or Third year]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 2. Definitions]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 3. Invitation of Application]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 4. Declaration of Medium,
Pattern, Syllabus, Schedule, etc. of CET and CAP]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 5. Candidature Type]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 6. Sanctioned Intake and
Supernumerary Seats for various Courses]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 7. Allocation of Seats]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 8. Preparation of Merit List]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Rule 9. Centralised Admission
Process (CAP)]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra
Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Schedule 1]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Maharashtra

Unaided Private Professional Educational Institutions (Regulation of Admission to the Full Time
Professional Undergraduate Technical Courses) Rules, 2017 [Schedule 2]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Preamble]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 1. Short title and
commencement]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 10. CAP allotment stages
and process of allotment]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373746

-72 -

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 11. Allotment of seats by
CAP Rounds 1, IT and III]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 12. General provisions]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 13. Admissions in
Institutional Quota and vacant seats after CAP]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 14. Approval of Merit List
and the Admitted Candidates List]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 15. Refund of Fees after
cancellation of admission by Institutions]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 16. Change of Course or
Institution after First, Second Year]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 2. Definitions]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 3. Invitation of
Application]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 4. Declaration of Medium,
Pattern, Syllabus, Schedule, etc. of CET and CAP]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 5. Candidature Type]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 6. Sanctioned Intake and
Supernumerary Seats for various Courses]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 7. Allocation of Seats]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 8. Preparation of Merit
List]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Rule 9. Centralised Admission
Process (CAP)]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Schedule 1]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Diploma Technical Courses) Rules, 2017 [Schedule 2]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Preamble]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373763

-73 -

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 1. Short title and
commencement]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 10. CAP allotment
stages and process of allotment]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 11. Allotment of
seats by CAP Rounds I, II and 1]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 12. General
provisions]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 13. Admissions in
Institutional Quota and vacant seats after CAP]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 14. Approval of
Merit List and the Admitted Candidates List]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 15. Refund of fees
after cancellation of admission by Institutions]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 2. Definitions]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 3. Invitation of
Application]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 4. Declaration of
Medium, Pattern, Syllabus, Schedule, etc. of CET and CAP]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 5. Candidature Type]

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 6. Sanctioned intake
and Supernumerary Seats for various Courses]|

Mabharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 7. Allocation of
Seats]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the

Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 8. Preparation of
Merit List]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 9. Centralised
Admission Process (CAP)]

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Schedule 1]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003373779

-74 -

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the

Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Schedule 2]

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted) under the

Directorate of Textiles (Recruitment) Rules, 2017 [Preamble]

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 1]

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 2]

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 3]

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 4]

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 5]

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 6]

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 7]

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 8]
Skill Development, Employment and Entreprencurship Guidance Officer, Group-B, on the

establishment of the Directorate of Skill Development, Employment and Entrepreneurship

(Recruitment) Rules, 2016 [Preamble]
Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the

establishment of the Directorate of Skill Development, Employment and Entrepreneurship

(Recruitment) Rules, 2016 [Rule 1]
Skill Development, Employment and Entreprencurship Guidance Officer, Group-B, on the

establishment of the Directorate of Skill Development, Employment and Entrepreneurship

(Recruitment) Rules, 2016 [Rule 2]
Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the

establishment of the Directorate of Skill Development, Employment and Entrepreneurship

(Recruitment) Rules, 2016 [Rule 3]
Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the

establishment of the Directorate of Skill Development, Employment and Entrepreneurship

(Recruitment) Rules, 2016 [Rule 4]
Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the

establishment of the Directorate of Skill Development, Employment and Entrepreneurship

(Recruitment) Rules, 2016 [Rule 5]
Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the

establishment of the Directorate of Skill Development, Employment and Entrepreneurship

(Recruitment) Rules, 2016 [Rule 6]
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Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2016 [Rule 7]

Skill Development, Employment and Entreprencurship Guidance Officer, Group-B, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2016 [Rule 8]

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2017 [Preamble]

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2017 [Rule 1]

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2017 [Rule 2]

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2017 [Rule 3]

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2017 [Rule 4]

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2017 [Rule 5]

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2017 [Rule 6]

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2017 [Rule 7]

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the
establishment of the Directorate of Skill Development, Employment and Entrepreneurship
(Recruitment) Rules, 2017 [Rule 8]

Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Preamble]
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 1]
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 2]
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 3]
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 4]
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 5]
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 6]
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Preamble]
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 1]
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 2]
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 3]
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Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 4]
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 5]
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 6]
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 7]
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 8]

Revenue Division Allotment for appointment by nomination and promotion to the posts of Group “A”
and Group “B” (Gazetted and Non-Gazetted) of the Government of Maharashtra (Amendment)
Rules, 2017 [Preamble]

Revenue Division Allotment for appointment by nomination and promotion to the posts of Group "A"
and Group "B" (Gazetted and Non-Gazetted) of the Government of Maharashtra (Amendment)
Rules, 2017 [Rule 1]

Revenue Division Allotment for appointment by nomination and promotion to the posts of Group "A"
and Group "B" (Gazetted and Non-Gazetted) of the Government of Maharashtra (Amendment)
Rules, 2017 [Rule 2]
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